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QNO.L1. dted 9.1.2OQ 
Having raised seral financial 

claims from the Respondents, the Applicant, 

under Section 19 of the A.T.Act, 1985, 

has approached this Tribunal for redressal 
of his grievances. 

The claims made by the Applicant 
relate to rijs service 2eriod in Kendriya 

Vidyalaya at Goindpur (Dhanbad) /Jharkhanda. 

It is stated that the said iCendriya Sfidyalaya 

at Dhanbad/Jharkhanda is under the jurisdictia 

of the Regional A.sst.Co!nrnissioner of 

1<andriya Vidya isya Sang ati an at ahuban eswar, 

I 
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who is Respondent to.3 in this 

In consideration of submissions 

made, Respondents are directed to examiri. te 

grievances of the Applicant, as raIsed in 
the present 0.* and pass necessary orders, 
giving relief to the Applicant, as availabl9 
to him under the Rules governing the field. 
This exercise should be com1eted by the 
Respondents by end of March, 2003. 

This order is passed after ixearing 
Shri D.Ibhanty, Ad'ocate for the Applicant 
and Shri Asi-iok Mohahty, learned 3enior 
counsel for the K.V.. 

with the aforestated obiezvations 
and directions this 0 .- • is disposed of at the 
stage of admiss ion. 

Send copies of this order (along with 
copies of 0 .A .)to Respondents • A copy of this 
order along with copies of this 0.A. be sent 
to the Principal, ndriya Vidyalaya, 
Gov indpur (Dhanbad) /Jr*arkhanda . Shri I'bhanty 
for the Applicant undertakes to file one 
extra copy of the O.A. along with one set of 
postages for transmission of copy of this 
order along with copy of 0.A. to the Principal, 

Kendriya Vidyal aya, Gov indpu r (Dhanbad) Jharkhanda 
by 10.1.2003. 

k'ree copies of this order be also 
made available to the learned counsels for 
both sides. 
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